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[Shri Jagannath Rao]

Bharat working of the Aluminium
CompanyLimited, New Delhi, for
the year 1968-69,

Report  of the Bharat
Aluminium Company Limited,
New Delhi, for the year 196867
along with the Audited Accounts
and the comments of the Com.
troller and Auditor General
thereon. [Placed in Laibrary See
No. LT-2749/70)

(2) Annual

NOTIFICATION UNDER INKCOME TAX
AQT AND OUSTOM ACT

THE MINISTER OF SUPPLY AND
MINISTER OF STATE IN THE MINIS-
TRY OF FINANCE (S4RI R.K.

KHADILKAR) : On  behall of Shri P.C.
Sethi, | beg to lay on the  Table :-

(1} A copy each of the following
Notifications (Hindi and English
version) under section 296 of the
Income-tax Act,1961:

(i) The Incom-tax (Amendment)
Rules, 1970, published in  Notifica-
tion No. $0. 152 in Gazette of
India dated the 12th January, 1970

(ii) The Income-tax {Second Am-
endment) Rules, 1970, published in
Notification No. S.0.719 in
Guzette of India daied the 23rd
February,1970. [Placed in Library
See No. LT-2750/70]

() Acopy of Notification No. 5.0,

718 (Hindi and Lmnglish wcrsion)
published in  Gazette of India
dated the 23rd February, 1970

issued under section 280Y of the
lncome-tax Act, 1961,

(3) A copy of Notification No. G.S.R.
228 (Hindi and English versions)
published in  Gazetie of India
dated the 14th  February, 1970,
under section 159 of the Customs
Act, 1962 together with an
expl ry d [Ploced
in Library See No. LT-2751/70)

MARCH 9, 1970
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MESSAGE FROM THE PRESIDENT

MR. SPEAKER : I have to jnform
the House that | have received the following
meassage dated the Sth March, 1970, from
President :-

“1 bave received with  great
satisfaction the expression of thanks
by the Members of the Lok Sabha
for the Address | delivered to both the
Houses of DParliament assembled toge-
ther on the 20th February, 1970

DEMANDS FOR SUPPLEMENTARY
GRANTS (MANIPUR) 196970

THE MINISTER OF SUPPLY AND
MINISTER OF STATE IN THI
MINISTRY OF FINANCE (SHRI R.K.
KHADILKAR) :- On behalf of Shri P.C.
Seihi, | beg 10 present a statement showing
Supplemeniary Demands for Crants in
respect of Union  territory  of Manipur
for 1969-70.

ELLCTION TO COMMITTLE

COMMITTEE ON THE WELFARE
0F :CHEDULED CASTES AND
SCHEDULED THIBES

BASUMATARI  (Kokrajhar)

SHRI
I move :

““That this House do  recommend to
Rajya Sabha that Rajya Sabha do
elect one member of Rajya Sabha in
accordance  with the  system of
proportional representation by
means of the single transferable vore
to the Committee on the welfare
of Scheduled Casies and Scheduled
Tribes in the vacancy caused by the
resignation of Shri B.D. Khobaragade
from the Committee and do
communicate 10 this House the name
of the member so elected by Rajys
Sabha to Committee.”

Mr. SPEAKFR : The question is :

““That this House do recommend 10

Rajya Sabba that Rajya Sabba do



461 Bill Introduced
elect one member of Rajya Sabha
in accordance with the system of
proportional representation by means
of the single (ransferable vote 10
the Commitiee on the Welfare of
Scheduled Castes and  Scheduled
Tribes in the vacancy caused by the
resignation of Shri B.D. Khobaragade

from the Committee and do
communicate to this House the
name of the member so elecied by

Rajya Sabha to the Commitice.""

The motion was adopted.

HUSINESS ADVISORY COMMITTEE
FORTY-FIFTH BEFOBT

THE MINISTER OF PARLIA-
MENTARY AFFAIRS, AND SHIPPING
AND TRANSPORT (SHRI RAGHU
RAMAIAH) : I move :

““That this House do agree with the
Forty-fifth Report, of the Business
Advisory Committee presented to
the House on the 5th March, 1970."

MR. SPEAKER : The quesction is :

** That this House do agree with the
Forty-fifth Report of the Business
Advisory Committee presroted to
the House on the Sth March,1970."

The motion was adopted.

12 37 hurs.

HARYANA AND PUNJAB AGRICUL-
TURAL UNIVERSITIES BILL®*

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI  ANNASAHIB
SHINDE) : 1 beg to move for leave to in-
troduce a Bill to provide for the establish-
ment of 1wo independent Agricultural Uni-
versities in place of the Punjab Agricul-
aural University constituted by the Punjab
Agricultural Uagiversity Act, 1961, and for

PHALGUNA 18, 1891 (S4KA4)

Bill Introduced Mi

mattres cosequential on, or conaected with,
the establishment of those independent
Agricultural Universities,

SHRI SHIVA CHANDRA JHA (Madhu-
bani} : On a point order, Sir......

MR. SPEAKER : Will you pleuse sit
down ?

SHRI SHIVA CHANDRA JHA : | want
to oppose it.

MR. SPEAKER : Why do you think
| am going to disallow you. The proce-
dure is that the Minister moves the motion
und I have to say, the motion moved.

Motion moved :

*‘That the leave be granted to intro-
duce a Bill to provide for the esta-
blishment of two independent Agri-
cultural Universitics in place of the
Punjab Agricultural University con-
stituted by the Punjab Agricultural
University Act, 1961, and for matters
consequential on, or connecied with
the esilablishment of those indepen-
dent Agriculiural Universities,*

st fara @ w1 . @rTE A AT
AT fEw wars v ¢ & o fadow
#1 fatty gafag 7 § o dfeam &
°TTr 117 (T) & sy ga| Tregafe o
aafa wifgn, Gd¥ve 1 Rk g
w1fgw za®) g9 £71 & faw o ¥w fad-
% # 7 § | ¥z A WA, I
#1 fawrfon gafan arfeq fe gewt #41-
farrr @z ore cfrear & asi g o
@ § W wfaurT v w1 ¥ wgar §
117 (¢) # fs 3o fog Sdae & fawr-
fror @t =fee

Ta% 7% A7 OF A0 AT AT
ar¥T ft § AfF 9z & e A
FreAr g 7 117 (m) § Sz #1 vww-
oA A ¢, wafam @z Twega A
fEar a1 7% § 1 c@Er Ay wATfEY )

*published in Gazette of India Exraordinary, Part 11, Section 2, dated 9-3.70.



